*I TEM NO. MM J COURT NO. 1 SECTION PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I A Nos.25-26 in WRIT PETITION (CIVIL) NO(s). 488 OF 2002

KAPI LA H NGORANI & ANR. Petitioner(s)
VERSUS
STATE OF Bl HAR & ANR. Respondent ( s)

Date: 15/03/2010 These appl ns. were nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE DEEPAK VERVA
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s)

For Respondent (s) M . A P. Sahay, Adv.(Mentioned by)
for M.H manshu Shekhar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List the I.A s along with the main natter.
(G V. Ranana) (Veera Verm)

Court Master Court Master
(Mentioned slip encl osed)



